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Karnataka. Phone: 08472-273703
DEMAND NOTICE

QUEST SOFTECH (INDIA) LIMITED
(CIM- L7Z200MHZI00PLE125359)
Req.0df: HD-335, Wellark Enam Sambhay, C - 20, G Blotk Rd,
G Block BXC, Bandra Kurda Complax, Bandra Esst, Mumbai, Maharashtra 00051
Email: compliance@aguestprafinco.in

NOTICE OF THE EXTRAORDINARY GEMERAL MEETING TO BE HELD
THROUGH VIDEQ CONFERENCE (VC) / OTHER AUDIO-VISUAL MEANS (OAVM)

CIN : L74140MH1973PLC016436

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED ON 31STDECEMBER 2022.

P.H. CAPITACTIMITED

Regd. Office : 5 D Kakad House, 5th Floor, A Wing, New Marine Lines, Opp. Liberty Cinema,
Mumbai - 400 020. Email: phcapitalltd@gmail.com,Tel . : 022 -2201 9473 / Fax . : 022- 2201 2105

ALFRED HERBERT (INDIA)
LIMITED
Foagd, Office: 1353 Strand Road
Kolkata -700 001
Telephons 2226 5619
E-mail: kalkatagiallredherbert.com
Wabsite: weww alfradherbert.co.in
CIN LT4099WEB1919PLCOD35160

(% in Lacs except per share data)

. : QUARTERENDED | NINE MONTHS ENDED; YEAR ENDET
To: Date: 16.01.2023 Nofice is hereby given that the Extra-Ordinary General Mesting of the Members of Quest Particulars o “”‘:‘ - o NOTICE
: B Softech (India} Limited will be held on Thursday, February 23, 2023, at 12.00 M. through 31.12:202230.09:202231°12.2021-31.12.2022"31.12:202131.03.2022) | 4 meeting of the Board of Direciors of
1) Mis Marhaba Function Hall Prop: Sri. Qamruddin Qureshi Vidan Confarencing (WG) IE:|I|I',_'-'E'IhE' ALa-Visual Means {CANM), Lo fransact the busness (U"'tllld“ﬂd)I (Unaudited) (Unaudited) (Unaudited) (Unaudited] (Audited) the Company will be held on Thursday,
Sy No. 1/1 Peth Chittapur, Chittapur-585211 Dist. Kalaburagi, that wat be 6t borth in Ihe Notica of EGM (Nokice ). . 1~ Totatincome from operations (Net) 2.062:321 71420 3,588.636,065:68 6,168:248:333:90] | February, 2023 Lo lake an recard the
Karnataka The EGM Is corvened in compliance with the appicable provisions of Companses Acgl, 2013 2 Net Profit/ (Loss) for the period un?udlted Financial Resulis {Standalons
: 3 . ” . . and rules made thereunder read with General Circulars Moo 142020 daled April 08, 2020, ) ) ) & Cansolidated ) for the guarter and ning
2) Sri. Qamaruddin Qureshi S/o Abdul Ghani Qureshi (Borrower) No. 17/2020 dated Aprd 13, 2020, No. 22/2020 dated June 15, 2020. No. 3372020 dated (before Tax, Exceptional and/or Extraordinary items )  (605.64) ~ 630.47) (303.11) ~ 22052 1,855.83 1,401.45) |months ended 315t December. 2022,
H.No. 2/1/26, Assar Mohalla, Chittapur-585211. Dist Kalaburagi, ;?E;:enﬂrer :jﬂ?gﬁn. 5|4u. ?El-a-zn.:.-uh dal'.:IFE':I ;;E;en"hedr r:4,1. ﬁagp Jio Im-zrjm 2""?.3#,”1“‘3 E:L. 3 Net Profit / (Loss) for the period after tax On I:-E;- :I; ;: al:; EETI:IF-.G
021, Mo, 302021 dated December 08, 2021 and No. 32022 dated May 5, 2022 issue i ional i i
Ham_ﬁa ka. ) , . by Ministry of Carporate Affairs ('MCA Circulars’) and SEBI (Listing Obligations and Discloswre (after Extraordlnary & Exceptional |tem§) (442.60) sa0) 146.81 13089 149370 1,160.78 Place: Kolkals  Company Secretary &
3) Sri. Mohammed Mashak Qureshi S/o Late Kashim, Qureshi Reuirements) Requiabons, 2015, {Listing Repulations) read with SEBI Circular No. SERI 4 I"ta' Conr:prehens“’?_t'?co?;e fothg period Date: 01.02.2023 Chief Financial Officer
Guarantor) H.No. 7-239, Near Kulbani Masjid, Mijgori, Mominpura, jlﬂ.'L‘-FIIJ.'ErI-'II.':'J-'EIH'F'.'E"ZIE*:]-'.-'EI dabad May 12, 2020 raad with ll:‘-iri;L:'gr ND.EEEDHG;CT.‘ comprenensive protit 1or the perio
E{at b -}535104 Ka ; ks 1, M9 P CMD2ICIR/PI2021/11 dated Janwary 15, 2021 and SEEI'HO/CFOICMD2ICIR/P/2022%:2 (after Tax and other comprehensive income after tax)  (442.60)]  456.21 146.81 130.89 1,493.70 1,160.78
AAIAGEANYE. N, ; dated May 13, 2022, withaut he physical Pressnce of the Members at a common venue 5 Paid up Equity Share Capital of Rs. 10/- 30001 30001 30001 30001 30001  300.01
4) Sri Mohd Rais Qureshi S/o Abdul Razak Qureshi (Guarantor) In accordance with tha MCA Circulars, the Notice will be sant enly through elsctronic mode 6 Reserves ' ' | | | ] o119
ildi i 1o those members whose g-mail ids are registared wilh 1he ComparmiDepasilary Paticpants . . I I | | 1 e
Road HU 17, Bullding No Z3C, Haniwala Estats, Bandra East, {OPs). The Notica will also be available on the website of the Company at www.questsoftach ca.in 7 Earnings Per Share not annualised
Mumbai-400051. , 'wabsites af the Siock Exchangas ie,, BSE Limied ai www.hseindia.com, Further, meambars (FV of Rs. 10/- each)
SUB : DEMAND NOTICE UNDER SECTION 13(2) OF THE o a1 e X e ESME et '#D'!I-*M';ﬂ ;a':ilirrs ool Theh:lnslrg':linns h:'éizmmﬂ Basic & Diluted (1475)  15.21 4.89 436 4979 3869
and manner of parlicipation in the EGM will be provided in the Notice. Members atlending the ) . . ' ' ' ' ' '
SECURITISATION AND RECONSTRUCTION OF FINANCIAL EGM through YCOAVM shall be counted for the pumpese of reckoning the Quorum undar 8 Eamings Per Share (after extraordinary items)
ASSETS AND ENFORCEMENT OF SECURITY INTEREST Section 103 of the Companies Act 2013 (of Rs.10/-each)
ACT 2002 '-.'Icrr-:u%rs halding sga*cs in physical form and who have nat yet registerediupdaled IhPu" o Basic & Diluted (14.75) 15.21 4.89 4.36 49.79 38.69
; ; : . i mail 1D with the Company are requasted lo reglsterupdale thelr emall 1D with Purva pR— ’ 1 .
That Mis !'darhaha !:LIHGTHJH HE", E?TMEPLIFII'EPFEEEMEE' h’j its prop: 5!1' Shareqistry {1} Pvi Lid by sending requasts al suppert@ purvashara.com wilh datails of folio Note -
Qamaruddin Qureshi S/o Abdul Ghani Qureshi , you have avaled the following number and ataching a self-attested copy of PAN card and seli-attested capy of any octher 1) The above is an Extract of the detailed format of Quaterly Unaudited Financial Results filed with the Stock Exchange under
loans/credit facibes from our Adarsh Nagar Kalaburag Branch from time fo time: document jag, Driving License, Passport, Aadhar Card etc) in support of addrass of the regulation 33 of the SEBI (Listing and Other Disclosure Requirments) Regulation, 2015. The full format of the Quarterly / nine
L Ae N FL Liability members. _ _ _ _ _ monthly Unaudited Financial Results are available on the Stock Exchange Website. (www.bseindia.com).
AR oan Amount as on Rate of Interest Members holding shares in demateriaiized mode are requested ta registerfupdate ieir email 2) The above results were reveiwed by the Audit Committee and approved by the Board of Directors at their meeting held on 1st
16.01.2023 10 with thair respactive Deposiory Paricipant|2) February, 2023
— The Company will provide ramede e-wating facilily ta all #s mambers bo casl thair vatas on e 3) TheB ,d fD'. h dinterim dividend of Rs.0.25/- (2.5 %) for EY 2022-23 on fullv paid up Eauitv sh iR
IHSME 3245768000311 1,30,00,000/-11,35,48,151.00/-[11.30%+ 2% Penal Interest rasolubians sat farth in the Nedice. Additionally, the Campany will provide tha Facility of voling ) 10? e(;irh of Directors have approved interim dividend of Rs.0.25/- (2.5 %) for Y. - OnF(L;Ry;J;'cKF;I_I%UL't{_ﬁD ares of Rs.
fhrough e-waling system during the EGM. The detailed pracedure lor casting wotes thraugh B . .H. .
IHTL 173000126330 8,04,000(- B,48,141.75/- [16.15%+ 2% Penal Interest remate e-yoting at the EGM sha®l ba provided in the Nofice Sd/-
B mr This advarlizamenl 15 bemng issead lor tha iMemalicn and banafd o all 1ha members al tha Rikeen P Dalal
IHTL 1?3‘0“?1 EEEEE_ E:,EE-,DUUI' = _?'ﬂ?‘”g'mf' 16.13%+ 2% Penal hlﬂm:t campary in compiance with tha MCA Circulars. R o of Bl Date : 01/02/2023 Director
The above said loan/credit faciities are duly secured by way o F; m :gu: haw_ﬂ Linﬂ: Place : Mumbai DIN : 01723446
mortgage of the assets more specifically described in the schedule il i
hereunder, by virtue of the relevant documents executed by you in Vipul Narendrabhai Chauhan
our favour. Since you had failed to discharge your liabilities as per the Plzce : Mumbal Direcior K
£ 4 4 e : Febrary 02, 20 . == KO LIFESCIENCES LIMITED

terms and conditions stipulated, the Bank has classified the debt as NPA
on 068/01/2023. Hence, we hereby issue this nolice 1o you under Section
13(2) of the subject Act calling upon you to discharge the entire liability of
Rs. 1,51,04 301 75/-(Rupees One Crore Fifty One lakhs Four Thousand
Three Hundred One and Seventy Five Paise only) with accrued and up-
to-date interest and other expenses, within sixty days from the date of the
nolice, failing which we shall exercise all or any of the rights under Seclion
13{4) of the subject Act.
Further, you are hereby restrained from dealing with any of the secured
assels mentioned in the schedule in any manner whatsoever, without our
prior consent. This is without prejudice to any other rights available to us
under the subject Act and/or any other law in force.
Your attention is invited to provisions of sub-section (8) of Section 13 of
the SARFAESI Act, in respect of time available, to redeem the secured
assels,
The demand notice had also been issued 1o you by Registered Post Ack
due to your last known address available in the Branch record.
(Mote- Please mention, if any Non-Fund based limits availed by the
party even though not crystallized)

SCHEDULE

FORM A
PUBLIC ANNOUNCEMENT

(Under Raguialion G al the Inscivency Bnd Bankniplcy doerd af india
{Insoheancy Resolution Process for Corporala Persans] Hegulabions, 2006

DF M OF THE CREDITORS OF

TOPTRADE MERCANTILES PRIVATE LIMITED

2) All that part and parcel of beanng Corporation No. 7-239, CTS No.
391, Sheet No. 173, measuring 1368 sg.fi. situated at Khuni Alawa,
Mominpur, Kalaburagi belonging to Sri. Mohd Rais Qureshi Slo
Abdul Razak Qureshi and Sri. Mohammed Mashak Querishi Slo
Late Sri. Khasim Querishi Bounded by: East: Common Passage and
Open Yard then House of Late Rukmuddin Sab, West: House of
Veerappa Shetty, North: Common Passage and Entrance of House and
then House of Late Ruknuddin Sab, South: House of Tippanna Teli and
House of Late Ruknuddin Sab.

RELEVANT PARTICULARS
| Topirade Mercanties Private Limibecd
2, | Dade al ncarpocation of comacaie debior | [HREET

1, | Mame ol corporate debtor

i -.l!|.l.l.|l'_'ll'l.:||' urder which corporale debioe | RDC-Murnbai
& incorparatad | regetened

4. | Corporane idantity Mo/ Limited Liabiity
ldentiticaton Mo. of corporale debilor

5, | Address of e registared office and
prncipal offica §f anyl of coporata
dabhor

&. -I'!snl-.lnn:.',- sormmencement date n
resspriect of comonste debior

¥ | Estimatien cate of chosure ol insohency
_|I='-.J.'|L|Iin:|| rOoass

3, |Mame and regigiralion number of The
nzohwancy professiznal acting as

| US1108MHED07FTC 169563

| 208, Sujale Chambas, 2nd Foor, 13 Albichand
CGandhi Mang Off Katha Bazer Masjd (W) bumibe
Pl SO0005 I
Diaba of onder 25-01-2043,
Chrrhar mcaned via esmad from MCLT om 01022003
| 30072023
| |‘.I_:|l!'| D.il:,l:!i Frorm the date ol receipt of Crdand)
P -hle ain Khandebsal
AEG. NO. - IEBIPA-OD1 APPIDTOL20 T-20M &M 1304

ilertfied o act as Sdhonsed
Reprasanisfor of cradilors in a dass
(Three names for each class)

14(a) Relevant Forms and
o Defsils of authonzed represemiatives
Big EVRIGDIE al:

| arbdinnk: b b, goainvhormedownioacs
Prreicd aciciness A por point 10
[h) Mol appicabie as per rilonmalion oalable
with IRP 1l dade

Maotice & heraby given that the Mabicnal Cormpany Law Tribunal Mumbai Bench has orderad
the commancament of a :n:rF-:rala insolvancy rasolution procass of the Mis TOPTRADE
MERCANTILES PRIVATE LIMITED on 25th Januany, 2023

The criedilars af Mis TOPTRADE MEACANTILES PRIVATE LIMITED ara hereby called upon io

submit their claims with prool an oF Detone 14-02-20235 the interim sesodution prolassadnal al
the address mentioned agemstentry Mo, 10,

The finamcial creditors shall submit thair claims with proof by stactronic means onby, A8 other

crizdiors may submit thae claims with proofin persen, by post or by slecironic maans,

. s

[Farmerly known a5 Marendra Invesiments (Delh) Lig, )
CIN; LeS8aMH197TPLE258134
Repd. Address: 604, Centrum. Opp. TMC Office, Near Satkar Grand Hotel,
Wagh Estate, Thane MH 400604
Phome No.: 022-25300000; Emall id: Imvestorrelationseelkolifesciences com

rTE E LT HE WIBTATY

Members are hareby informed that pursuant to the provisions of Section 108 and 110, and othes
applicabda provisions of the Compansas Act, 2013, as amended (the "Act"), read together with
the Companies iManagemeant and Administration) Rules, 2014, a5 amendad (the ‘tanagement
Rules®y, General Circular Kos. 1472020 dated Agpril. &, 2020, 1772020 dated Aprd 13, 2020,
2000 dated May 5, 2020, 222020 dated June 15, 2020, 35/2020 dated Sepiember 28,
2020, 3972020 dated December 31, 2020, 10:2021 dated June 23, 2021, 202021 dated
December 8, 2021, 37202 dated May 5, 2022 and 10v2022 dated December 28, 2022 issued
by the Mmistry of Corporate Affairs, Government of India (the "MCA Circutars”), Secretarial
Standard on General Meetings issued by the Institute of Company Secretaries of India,
Regulation 44 of the Securities and Exchange Board of India {Listing Obligations and Disclosure
Reguirements) Regulations, 2015, as amendad (the "LODR Regulations®) and any othes
applicabda kaw, rules and reguiabons (including any stalulory moddicabion{s) oF re-
grnaciment(s) tharaol, 1or he tme beeng in force), tha approsal of mambens of Eika Lilascigncas
Lisnitad {tha "Camgany®) is sought tor e fioliewing resolidion by way af remole e-valeg (8-
voling'™) procass,

Sr.No | Type ol Resolutions | Resolutlons

3 i | IMEnm reeoiLBon profeesionel | 1 | Ordinary | Increase in Authorised Shars Gapital of the Compan
The specific details of the assets Mortgaged/Hypothecated are g P T g e | _ SRR At kit ampany
enumerated hereunder: resbtion professional, as regstered Indora- 453018 Albaration of the Capital Clauss of Memorandum af

2 | Ordinary
| | Assaociaton of the Company

b in progartion to the shares heid by them in paid-up equity share capital of the Company as on
cut-off date

Members whose email @ddress are nof updated with the Company/Depasitories, to receive
Postal Bafiof Motice may send their request to investorrelationscoeikolifesciences.com.  The
sail notice is also available on the website of the Compamy:. www eikolifesciences.caom, at
website of BSE Limited ("BSE"). www.bseindia.com and at COSL websile at
www evotingingia.con.

For detaiis of remote e-vating, pleass refer 1o the Postal Ballot Motice. In case of any queries
ralating to e-vating, the Members may contact at Mr. Rakesh Dalvl, SrManger COSL at & Wing,
25th Floor, Marathon Fulurex, Lower Pared {E), Mumbal-400013 or send an emall to
helpdesk evpting@odsl cam ar call on 022-23058544/43

Thie resulls of the postal balat will ba announced on ar betore Tuascday, 07th March 2023, The
Sad rasull along with scruficgar repor? woald be upleaded an the sebsie ol tha Company and

q ik . weth tha Board Errail:neink 255y ahoo com
Mortgaged/Hypothecated| Detailed Descri ption to be given 10, Adkdiress ard e-mail 1o b wed far | Address:- 206, Navneat plama 52 Old Palasia, Pursuant to the MCA circutars, the Campany has sent ihe elecironse copees of the Postal Ballot
- . : ap cormespancence with e intarim Indone- 452018 Motice alang with the explanatory statement on Wednesday, February 01, 2023, theaugh
1) All _ﬁ"at part and parcel of Function Ha” consisting of Ground Floor ek ion professional | Ermesil:be inptraded@gmai coem alectronic made 1o those Mambers whose emall addresses are registered with the Compary /
and First Floor constructed on Plot bearing No. 32, 33, 34, 35, 36, 49, 11.|Lnst dae for submission of cksima 130020122 depositary participants) as on January 30, 2023 PCul-off Date).
50, 51 52, & 53 in Sy No. 1/4 Totally measuring 12000 sqft along with (14 chrgs Froam fhe dale of order recehed by IR The Company has enpaged the services of Central Depository Sarvices Limited {"CDSL™) Tor the
: i . ; : " y i | Classes of credtors, I ey, under | Mot Applicable purpose of providing e-valing facility b all 85 members, The remode e-voling shall commenae
;]{p?nhspac_ehautluaie:d E’[tPE!éhFSIﬁE[JUF ‘:;l:agl; Tq' Eﬁgfapihglitﬁh . clause {b) of sub-sacton (B4 of saction frarm Friday, Febeuary 03, 2023, 309,00 & m. (I5T) and shall end on Saturday, Karch 04, 2023, at .
dld UI?Q' elonging to or. Wamaruadin Wuresni s/o u ani 21, ascerianed by tha intenm resohution 5,00 p.m. (15T). The e-voting facility will be disabiad by CDSL tharealier, ’
Qureshi Bounded by: East: Plot No. 37 & 48, West: 9 meter wide | professional _ Only the members hodding shares of the company {in physical or dematerialized form) onthe cut
Road, North: S meter wide Road, South: 12 meter wide Road. 13 Mamas of Insolwency Professionals Mot Applicatie. of date shall be entitled to avall the facility of remote e-vating. The voting right of membess shal '

Or
Advertising n

TENDER PAG

ontact

9029012015
Landline No.:

Date: (1.02.2023 Sdi- Authorised Officer  Fnancial creditor belanging 1o a class, s listed aganst the entry Mo, 12, shall indicate is would be communicated 1o the BSE 2l www bseindia.corm and COSL al www.evolingindia.com.
Place: Kalaburagi CANARA BANK gggﬁtfrﬂﬁﬂg.rﬁﬁ::?:;;SEE:EE?;;ER t_-]ggl'r‘jﬁc’faﬁhi:ggg E‘aﬁgliﬁ_l“r}’-u?r'rkgéf The Company will also display the rasults of tha postal ballol at its registared office of the
Submission of false or misleading proofs of claim shall attract penalties, Compary o o
Mavin Khandelwal For Eiko Lifesciences Limited
R A o P DT 0T 711 1301 .
e e Place: Thane Avi Mundecha

Placa : Indama
Crate : 02-02-2023

Dale; D2.02.2023 Company Secretary
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AEIUTieTod AZTORATSal a3

o i HEFTRYTTereRT M7 Gatd 18 Teiere
A Uh TR HEAT TEUH Hog HeTTetehaT
Alferes 3. T arar faerean wErEREEere
Hifeheh olad SEed™ Ushradedl desiel Ueras
SFfereRTaT Fgath T FHeifaa svaren fadem
aqayd fofa fqen dem emR. & wew HeE
TeTTfeioheal femTdict UshRd oedAT a@ 3%,
Ui IR T QAT fohalT 3RUTacsoR deaTel
TWHN WA JEERAT HNUMaET  gaerdT
HISAT TN TSHTEad HHaTs e e ad
TTEl. TEUAD Gag HeTUTcieh UshTaaie! shetedl aT
ZAHIT HISAT HHATEEEe LRIGeaT oa<h Bld 38,
araTet Fase Totet TR & @ mEwETe 31ed. WY
T HIGAT THIMEY ATHER] shuaren foghme
T cTehesa TTela Tehesaqul TieetT STt 318 ATehe
gotel AT AU e, ATagadd Sfqsieres faramm
WO VT G auid G hHaTIa%eg
FRATE FAOGT o1 Gag HEMITIhee  hell
BdY. ATATTesaT fauTaer @ shHet e féher
TGN HIAET W& Uhgel e, A0 31T
THUT ¢ 0¢ FHHATATER &1 HETHRATSAT TS ST
M. ALY W& FHHATIHT TSq% hel T ATE.
anfor w3 e feifad e T 3. goigoy
IUTETd 3T AT JeihoodTd STHUTAT &1 T
TS FTRAT STOATAT FroFaal AThRal dd ATEl.
eTaTferehet & TETamfaiiel Mgy marE aredr
HTHT T, HROT ATAaud Tfdaeren fa9mm shetedr
fereige @1 wduraer HRAE Feel TR,
g HTeATEl TSR GhgT TETANIET shraciedn
TETATfTsh Se BaeT Tfest. gea HeTfethea
FIEId MW ATOEN YN HIGUATS  HIUTATET
IO ATE. A S gerar fawmr e &t at
ZAFIT FAFIIY HH AT fETa A&, Joman
derifasega a1 faun wrarg sl
A ekt shRaTg

feodifea® a1 YEERE THIOT ded Wee B,
ToaCT Ueh oI hidiear at el ST TTes i
TR hiia ATfteh STEISTUSeh ATl HETITieTeh
dyeATeRa Sfivd o, qug & SiawEa gEE
ome. fyamr Iume enfefer asterit revmEt famm
Atferes I HETITicTonehe AU gria 3|
& Tdqd dlgdl 3TEdl. a1 YEHed SRl gue
fora o2, weumw memfetehedT SHRA Siereh™
foummurT @ FHweMTIddTaT Hew  @TeaiHed
FETEARTET GBYRBIE o™ Hadr. a=ara fsammf
I W] RN (ol W0 Had
IO df BRAT IUE Bl ARl A SAEddl
o Toref HEHuaTEl de Ad. crdoell
eTuT{cTehdea] JETARTE Jehiol ATST ST A%

ARTAMT. AedT Tq IS AfEAIgT  HeTaTfershd
TEAT STerehTH, TTCIEhTS ST Tecaieal STeehTHHed
TOE BTN S AT shel Tet, Tehawrelt
& @ TN TR SIS el STRY AT
M. YA HIVTCATE! TETaTieTehd SaerT g
THHST JETAR SATedTe aTgat Shefd STRT HATeel
TTEY. 30T ATAAT GO HEwaITa | FEursl Sraradid
YA HIVTCATE FETITIeTohd el TS JETERT T
TIhl HUATH HH HEAGUTE FEUNS S e
AUgeaTaEl ey Aq AR FEUS JETERE
ThIheS Jewlieh Bld STEAHTE credl ehgieel
Ferr Ufcreries e Jorg HeraTieTeharad g el
M. T HETAETATeT T Aehgiel STshar g& el
IS HTM0T Harg WeTdTieteean fFegufsht Jeeat
HTE Afe=aTq BIvATe! AT ST HETITeTeh
rerta -3 auiydt eAragedd gfdees @™
T FHHETATE AT HETATAkhelT faell &Y. T
SATAT AT GoT 3 Feurard ot 3 cearen
FRATE FOATSE! HEON kel BlAl. WG AT
TfshaehitdT FETITfeToh deaeT Ueh auTa ShTcTTarel

UTEUATHIS! Uk o Todl @@ HHAR A HIdmd.
fq9r wreom gEmm ' fedl diewr wEwuTen
3 Yhel ARG ATaEA ST Adl, Feud
HETITicTeheaT aT JLTEATEaT TG Jused 8
FHHAN fohaT @ Bld Il wRATg FEurS
TS Uk reRdl TEUTAT A% Yehd. SHTUT HIVTTATE!
TTET T AT T AT 3k JareaT Tl FHoeel
TeT UC 31 Yhd. el A1 TSR INeRNSTRIEAT
FU @I REA fadea HIS 3™ 3.
TEUTS 37T el Tehe Athe ege. w@nd
HTE FHHEAR o et e erageTd gfases
e e el die-geay sHera
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(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process

FOR THE ATTENTION OF THE CREDITORS OF TOPTRADE MERCANTILES PRIVATE LIMITED

FORM A

PUBLIC ANNOUNCEMENT

for Corporate Persons) Regulations, 2016)

 RELEVANT PARTICULARS :
1. | Name of corporate debtor Toptrade Mercantiles Private lexted
. | Date of incorporation of corporate debtor 02/04/2007

3. | Authority under which corporate debtor is | ROC-Mumbai.
incorporated / registered

4. | Corporate Identity No. / Limited Liability | US1109MH2007PTC169563
Identification No. of corporate debtor

5. | Address of the registered office and principal | 205, Sujata Chambers, 2nd Floor, 1/3
office (if any) of corporate debtor Abhichand Gandhi Marg Off Katha

Bazar Masjid (W) Mumbai MH-
400009 IN

6. | Insolvency commencement date in respect of | Date of order 25-01-2023,

corporate debtor Order received via e-mail from NCLT
on 01-02-2023

7. | Estimated date of «closure of insolvency | 30-07-2023

resolution process (180 Days From the date of receipt of
Order)

8. | Name and registration number of the insolvency | Name:-Mr. Navin Khandelwal
professional acting as interim resolution | REG. NO.:- IBBI/IPA-001/IP-
professional P00703/2017-2018/11301

9. | Address and e-mail of the interim resolution | Address:- 206, Navneet Plaza 5/2 Old
professional, as registered with the Board Palasia, Indore- 452018

Email:navink25@yahoo.com

10. | Address and e-mail to be used for | Address:- 206, Navneet plaza 5/2 Old
correspondence with the interim resolution | Palasia, Indore- 452018
professional Email:ibc.toptrade@gmail.com

11. | Last date for submission of claims 14-02-2023

(14 days from the date of order received
by IRP)

12. | Classes of creditors, if any, under clause (b) of | Not Applicable.
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13. | Names of Insolvency Professionals identified to | Not Applicable.
act as Authorised Representative of creditors in a
class (Three names for each class)

14. (a) Relevant Forms and Weblink:https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives Physical address: As per point 10
are available at: (b) Not applicable as per information
available with IRP till date

Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s TOPTRADE MERCANTILES
PRIVATE LIMITED on 25th January, 2023

The creditors of M/s TOPTRADE MERCANTILES PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 14-02-2023 the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [specify class] in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Navin Khandelwal

Interim Resolution Professional - W‘/Ql/
IBBI/IPA-001/IP-P00703/2017-18/11301

Place : Indore

Date : 02-02-2023




